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(b) if so, the details thereof?

The Minister of Education (Dr.
K. L. Shrimali): (a) No, Sir.

(b) The question does not arise.

Steel Re-rolling Mills in South India

2761. Shri Arumugham: Will the
Minister of Steel, Mines and Fuel be
p.leased to state:

(a) whether Government have
invited applications for the setting up
of the Steel Re-rolling Mills in the
South India; and

(b) if so, how many applications
have been received and the action
taken thereon?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
No, Sir.

(b) Does not arise.

Cattle Lifting by Pakistanis

2762. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that cases
of cattle lifting by Pakistanis on the
Amritsar border have been on the
increase;

(b) if so, the number of cattle lifted
during 1959-60;

(c) the figures as compared to the
corresponding period in 1958-59;

(d) the number of cattle recovered;
and

(e) the steps taken or proposed to
be taken to check the cattle lifting?

The Minister of Home Affairs (Shri
G. B. Pant): (a) No such case has
been reported during the last three
years.

(b) and (¢). Do not arise.
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Rehabilitation of Refugees in Tripura

®764. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Government have pre-
pared a scheme to rehabilitate
refugees in Ludna area of Sub-
Division of Subroom in Tripura;

(b) whether about 150 settled tribal
families are likely to be evicted in
Ludna for the settlement of rcfugees;

(c) whether any representation has
been made to Government seeking
protection of the tribalsg of Ludna; and

(d) if so, what steps are being taken .
in the matter?





